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Times gated the 8th July, 1977 under
the caption *“Text Books Fate Uncer-
tain”, and (b) if so, what is the reac-
tion of the Government to the various
observations mfade therein? Now the
Chair must have considered the ur-
gency of the matter but the House al-
so must be impressed about the ur-
gency so that the House may be in a
position to comprchend the question
and then put supplementaries to the
answer given by the Minister. We are
not in a position to understand what
is the subject matter of the question.
So, my subinission is that the Chair
has not performed its duty so far as
the admissibility of the question is
concerned. The intelligibility of the
question is the very pre.requisite.
Ang it is not intelligible. We would
like to be enlightened about the subs-
tance of the question, if not by the
question, then by the Chair so that we
are in a position to put supplemen-
taries.

MR. SPEAKER: The Chair which hag
admitted the question, has understood
it and the Minister who has accepted
it, has understood the question. I have
no right to review the order.

SHRI SHYAMNANDAN MISHRA:
1t is not fair to the House at all.

SHRI A. BALA PAJANOR: I want a
clarification from Shri S. N. Mishra.
Since the question has been admitted,
I want to know whether it is an asper-
sion on the Chair or on the Member
concerned who has put the question.
(Interruptions).

SHORT NOTICE QUESTION No. 23
Production of Text Books

‘S.N.Q. 23. SHRI VASANT SATHE:
SHRI KANWAR LAL
GUPTA .
DR. HENRY AUSTIN
SHRI P, RAJAGOPAL
NAIDU.
DR. BAPU KALDATE:

Wil] the Minister of EDUCATION.
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the attention of the

Government has been drawn to the
mews report appearing in the Hindus-
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tan Times dated the 8th July, 1977
under the caption “Text Books Fate
Uncertain”; and

(b) if so, what is the reaction of the
Government to the various observa-
tions mad2 therein?

THE MINISTER OF EDUCATIOIN,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Several points
have been raised in the press rcport
which appeared in the Hindustan
Times. A statement is laid on the
Table of the House.

Statement

The report in the Hindustan Times
of 8th Juty. 1977 under the caption
“TEXTBOOKS' FATE UNCERTAIN"
does not reflect the factual positicn
obtainirig in the matter of production
of textbooks by the NCERT.

There is no change in the present
programme of production of text-
books duc to the appointment of the
Committee mentioned above. The
textbooks are being produced in a
phased programme as detailed below:

(1) First Phase:

New textbooks would be intro-
duced in 1977-78 in classes I,
I, VI, IX & XI

(2) Second Phase
New textbooks would be intro-

duced in 1978-79 in classes II,
IV, VII, X and XII.

(3) Third Phase

New textbooks would be intro-
duced in 1979-80 in classes V
and VIII.

For the First Phase, in wll 56 (itics
(both English and Hindi versions in-
clusives) are required in July 1977
for the session 1977-78. These texi-
books are already under production.
Most of them will be available by the
end of July 1977T.

A few additional books in the
second semester of Class XI will be
made available later. (The s2cond
semester books will be required by
November, 1977).

It has been stated in the Press
Report that the Council has withheld



31 Oral Answers

publication of a number of textbooks
for IV, VIII and XII. None of these
textbooks has been withheld from
publication. According to the sche-
duled progrimme. classes IV and XII
are to be covered by new textbooks
in 1978-79. 1In the case of class VIil
the new textbooks are scheduled to be
introduced in 1979-80. In view of
thic, the textbooks produced earlier
are to be used during 1977-78, in
classes IV and VIIL

As regards financial implications o!
the review, the matter will be
examined when the report is  sub-
mitted.

As the House is aware, a Com-
mittee has becn appointed under the
Chairmanship of Dr. Ishwarbheai
Patel. Vice-Chancellor, Gujarat Uni-
versity, Ahmedabad, to review the
Cyilabi and textbooks  prepared  iIn
the NCERT for classes I 1o X. The
terms of reference are:

(1) 1o review the stagewise and
subjecitwise objectives identi-
fied in the NCERT document
“The Curriculum for the 10
year school”.

(2) to scrutinize the NCERT :vl-
labus and textbooks in tht
light of the review as per (1)
above.

(3

to scrutinize the scheme of
studies, as given in the said
document, and examine whe-
ther any suitable modifica-
tions in either the scheme of
studies or the time table or
both shouid not be made and
to propose suitable staffing
pattern.

(4) to review the present scheme
of studies and the time allo-
cated for wvarious subjects
with a view to ensure that:

(i) the institution/teacher haz
adequate time for experi-
mentation, creative work,
remedial instruction etc,

(ii) to accommodate the needs
of the bright child for ad-
vanced level courses; the
specific interest and apti-

JULY 22,

1977 Oral Answers 32

tude, or the lack of it, in
children, in only certain
subject areas, keeping in
view the national goals of
development and objectives
of education.

The Committee is expected to sub-
mit its report in 3 months’ time.

SHRI VASANT SATHE: 1 am:
glad that the hon. Minister at least
has not only understood the question:
but has studied it and given a
thorough reply. It was unfortunate
that my hon. friend, Shri Shyamnan-
dan Mishra....

MR. SPEAKER: Don't go into that;
1o debate on that. I have ruled it
out of order.

SHRI VASANT SATHE: Unfor-
tunately, the leading men like Shyam
Babu do not even care to read the
newspaper which has been quoted.

MR. SPEAKER: Please don’t raise-
a debate unnecessarily.

SHRI VASANT SATHE: It eppears.
from the statement of the hon. Minis-
ter that for the students of Class I,
1II, VI, IX and XI. for 1977-73 course,
the bhooks will be available although
from the newspaper report, it appears
that most of the books are not yet in
the market even for this course. But:
what is a matter of more concern is
that on p. 2 of the statement, it is
stated that a Review Committee
which has becn appointed under the
Chairmanship of Dr. Ishwarbhai Patel
of the Gujarat University is going to
review the stagewise and subjectwise
objectives identified in the NCERT
document ‘“The Curriculum for the
10 year schoo!” and, therefore, the
entire curriculum is going to be
reviewed. Sccondly, it is stated that
it is going to scrutinise the NCERT
syllabus and textbooks in the light of
the review made by this Committee.
Again, it is also stated that it is to
review the present scheme of studies
and the time allocated for various
subjects and wrll that.
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Now, under the 1042 programme
for which all this is being done, you
can easily imagine the hardships that
will be caused after the Review Com-
mittee report. All these books will
need to be modified and the syllabus
changed. What will happen to these
books that you are producing today?
You say that it is a phased pro-
gramme. Why don't you have a pro-
per scheme of production of these
books s¢ that they do not become out
of date just next year after the
Review Committee report?

DR. PRATAP CHANDRA CHUN-
DER: 1 appreciate the apprehension
of the hon. Member, Mr. Sathe.
Actually, it is a phased progranmme
in respect of some of the Classes, as
hon. Member pointed out, and that
will answer his question. It is true
that the review Committee has been
cset up. That has been done due to
the persistent public demand that the
syllabus is too heavy. We do not
know what will be the recommenda-
tions of the Review Committee.
Thercfore. we are going on
with the status quo. that is the
NCERT is going on with the
phased programmee. When we
will come to know the conclusions of
the Review Committee, then we will
be in a position to know whether
certain books will be necessary or not
or how many of these books will be
nccessary, We will certainly keep in
view that the burden on the parcnts
is not heavy.

SHRI VASANT SATHE: Then, you
have stated that for the first phase,
in all 56 titles (both English ard
Hindi versions inclusives) are requir-
ed in July, 1977 for the session
1977-78. If you force the parents to
buy these books today which are
going to be out of date after just
three months or next vear, they will
have to buy new books. In Delhi it-
self, there is a revport that 47,000
school students in the capital entering
“plus 2" stage of the new education
system will begin their new academic
session next week without text-books.
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This is because the NCERT has not
been able to meet the dead-line for
supplying the books. Secondly, it
says:

“The educationists have pointed
out that the students emerging
from 1042 system would be rela-
tively weak in maths and langu-
ages.”

So, in the light of this I would like to
know what is the programme of the
Government to see that the students
get proper educational and training
facilities under this 1042 system
which is really creating a mess for the
society.

DR. PRATAp CHANDRA CHUN-
DER: 1 am not responsible for the
mess, but I am trying to remedy some
of the mess which has already been
created. I may respectfully <ubmit
to Mr. Sathe that due to persistent
demand from students, from teachers
and from parents this Review Com-
mittee has been set up. We do not
know what conclusions this Review
Committee will place before the Gov-
ernment. However, I can assure the
hon. Member that the results of the
Review Committee will be duly
considered and whatever effect will
be there, that will be prospective
and not retrospective. Therefore, the
present students will not be affected
by the submissions of the Review
Committee.

SHRI KANWAR LAL GUPTA:
There is a complete confusion about
this 10+2 system and there is a ccm-
plete bungling in this Institution.
The Minister had just now stated
that in the first phase, the books are
being published. I may tell you, Sir,
that the number of students in Class -
IX and Class X is 1.20 lakhs and the
new books to be published are 15 in
number and so far only four books
are available; in Class XI and XII,
there are 17,000 students and the new
books which are to be published in
July are 31 and at present, only five
books are mvailable. The price has
also been increased. The quality of
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printing is also so bad that you need
sometimes a microscope to study these
books. Moreover, five foreign pub-
lishers have been given a contract for
the publication of these books—I do
not know what is the reason for that.
This is not the first year when these
books are published late; every year
it happens like that. The schoois are
open and there are no books for the
children to study. May I ask the hon.
Minister whether the Goverament
will make ap enquiry into the work-
ing of NCERT which has created this
mess and is responsible for spoiling
the career of thousands of students?
(b) What steps Government proposes
to take so that students may gt their
books in time?

DR. PRATAP CHANDRA CHUN-
DER: I will answer second quecstion
first. Certainlv, steps are being taken
so that the students may get books,
but whether in time, that is difficulty,
because we are trying to expedite the
matter by placing an order with
private publisers so that they may
take up this job very quickly. For-
merly, it was in the hands of NCERT.
When it was found that they were not
able to cope with the job, private
publishers have been brought in, who
are experienced in the line.

SHRI KANWAR LAL GUPTA: 1
have already stated about it. I want
to know what extra steps he wants
to take to expedite the publication of
these books, because every vear—
this year also—it is being delayed,

DR. PRATAP CHANDRA CIiUN-
DER: There are many reasons for
late publication of these books. As
anybody who has something to do
with publication knows the question
of supply of papers, then load shed-
ding and the sometimes the press is
not working. I am not justifying the
delay. We are trying to see that
books wure published, as quickly as
possible.

Regarding his question of enquiry,
a new Director has taken over its
charge. He is looking into the work-
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ing of NCERT, and if it is found that
an equiry is necessary, then certainly
it will be done.

DR. HENRY AUSTIN: 1. the
Government aware of the criticism
levelled against NCERT (National
Council of Education Research and
Training) that the books prepared by
this organisation are prepared by ex-
perts from the universities who have
little knowledge about the absurption
capacity of school children and that
this has resulted in the work-luvad of
students being increased from year to
vear. There is also some criticism
that these books are first tried in
cosmopolitan schools in metrspolitan
cities which have good teaching staff
and facilities. And on the Dbasis of
acceptability in these scheccls  these
books are prescribed as modecl books
and are introduced in schocls gll over
the country. As every onc knows,
the standard of education and the
facilities available vary frcm State to
State, from region to region, and this
has caused great and widespread dis-
location in the educational ficld and
has caused anxiety and concern in the
minds of the people in general and
particularly the parents, teachers and
students, all over the country, parli-
cularly in the rural areas. Are Gov-
ernment aware of this situation and
are they going to meet this situation
by any constructive suggestion or
proposal?

DR. PRATAP CHANDRA CHUN-
DER: Government is fully aware of
the situation. In fact, I met a num-
ber of delegations from parents, from
teachers and from students. 1 have
personally examined some of {hese
books. Yesterday the New Mathe-
matics was shown in this House. We
fully agree; that part of the criticism
which has been mentioned by the hon.
Member is absolutely right, and we
are looking into this matter. That is
why, this Review Committee has been
set up.

SHRI P. RAJAGOPAL NAIDU: If
the publication of the books is de-
layed, will the hon. Minister assure
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the House that they will hold special
classes for students?
cerned.

'

DR. PRATAP CHANDRA CHUN-
DER: If necessary, the recominen-
dation may go to the schools con-
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SHRI GAURI SHANKAR RAIL
The other part of my question has not
been answered. What is the difficuity
betore the Government in giving this
printing work to others? Why should
they give only to these four or five
publishers? Why do they not give the
work to the others who may even do
at cheaper prices? Oxtford, MacMilian,
all these are foreign firms....

MR. SPEAKER: He has said that
MacMillan is not a foreign firni.

SHRI GAURI SHANKAR RAI: The
Minister is not definite whether these
firms are foreigp or national.
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DR. KARAN SINGH: 1 am grate-
ful to the Minister that he is looking
the curriculum because, as a result
of the new curriculum not only has
the homework of the children in-
creased but the homework of the
parents has also increased. 1 happen
to have children of the school-going
age and I am aware of the fact that
the present curriculum is very heavy.
But the point is, that he has said that
most of the text-books will be avail-
able by the end of July. He is aware
that the schools reopened yesterday
and text-books for many subjects are
not available: this is going to have
an adverse effect upon the educational
career of the students. Therefore,
while a review is welcome, I would
like to ask him what crash steps he
has been to ensure that. even if il is
cyclostyling or quick printing, some-
thing is put in the hands of the
students before the end of July so
that their academic careers are not
adversely affected.

DR. PRATAP CHANDRA CHUN-
DER: I have confessed that there has
been a time-lag and could not help
it; but, as we all know, in the first
few days the students generally do
not study at all! Anyway, 1 ey
inform the hon. Member that some
cyclostyled text material] has been
handed over to the teachers.
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PROF. P. G. MAVALANKAR: I¢ it
a luct that the pattern 10+2-+3 was
introduzed in a number of States bul
not ir. all the States and that, furlher,
it wuas introduced only voluntarily by
such of the States which thought th=!
it was a good scheme worth introduc-
ing? 7 that is so. may 1 know
whether this Review Committee will,
apart irom its other terms of vre-
ference, (I find that No. 2 is ‘to scruti-
nise the NCERT syllahi and text-bocks
in the light of the review as per (D
above’ ] go into the question or the
syllahi and text-books with a view to
having uniform syllabi and uniform
text-books all over the country or
whether the syllabi and text-books will
vary from State to State as per the
needs -f the respective regions and the
views of the teachers and their under-
standing of the syllabi and courses? If
this is so. why has that part of the
matter not been included in the ‘erms
of reference of the Review Commitiee?

DR. PRATAP CHANDRA CHUN-
DER: The Hon. Member is a senior
Member of the House and he kno?vs
that the matter comes within the juris.
diction of the States. The NCERT
gives some lead or direction by way
of reccmmendation. Beyond that, we
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cannot go. But, as I have said, I have
called a meeting of the Education
Ministers t(% be held on the 10th and
11th of next month and this mater
will be considered then. .

SHRI SAMAR GUHA: The Hon.
Minister has to carry many bunglings
left by the former Education Minister
and the worst mess possible that he
has created in regard to Higher Secon-
dary. Fortunately or unfortunately, 3
have had the experience of becoming
an author and my books were ihere
tor at least 16 or 17 years for the
Higher Secondary. I am thankful that
Smt. Indira Gandhi allowed me this
time also to write books for the 1X,
X, XI and XII Classes. I also iake
the thread of my friend Prol. Mava-
lankar and I have got practical ex-
perience of these things being one of
the authors of the text-books. I think,
the hon. Minister knows that educa-
tion is now a concurrent subject, The
terms of references of the Commitice
have only directed them to review the
curriculam of 10 years school that has
been prepared by the NCERT. (nc
difficulty is there that already the
courses not only for secondary. butl
also for higher-secondary, ten plus {wc
have started. Secondly, the NCERT's
curriculum and svllabi are followed
only by Kendriya Vidayalas and in all
other States, the curriculam and
syllabi are prepared by the School
Boards there. For that rcason, these
terms of reference are completely
inadequate and insufficient. T would
like to know from the hon. Minister,
whether these would be made ade-
quate and sufficient when the con-
ference of the Education Minister :s
being held.

It is a problem that is faced by the
school teachers and the authors and it
relates only to classes 1 to 10. How-
ever, I am surprised to find that the
Vice-Chancellor is going to head the
Review Committee and most ¢f the
members of that Review Committee
are professors and others, who have
nothing to do with secondary and
higher secondary education, The
members of this Review Committee
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should be those who have practical
experience of syllabi and writing text-
books. 1 would like to know whether
this Review Committee would be ex-
panded by including authors as well
as school teachers, who are concerned
with the education of IX, X XI and
XII classes.

DR. PRATAP CHANDRA <CHUN-
DER: This Review Committee is
sought to be made as balanced as
possible. There are representatives of
school teachers as also parents. The
President of the Secondary Board cf
FEducation in West Bengal, Prof. Satin-
der Chatterji has been associated.

PROF, SAMAR GUHA: The NCERT
svilabus is not followed throughout
the country. The first part of my
question has not been answered. In
some States like West Bengal, Ass:m
and Tripura. already the second or
third year of this system has started.
It is a problem which thousands and
millions of students in different States
are facing. That problem has to bhe
sorted out.

MR. SPEAKER: Not now; if you
want, give notice for a half-an-hour
debate; do not raise it like this.

SHRI VAYALAR RAVI: The hen.
Minister has stated that the Hindi and
English versions of the text-books will
be ready simultaneously as early as
possible. 1 believe, many States have
accepted ten plus two plus three fors
mula. As the medium of instructions
in different States is their mother ton-
gue. it is necessary that yniform pat-
tern of text-books must be there in
regional languages also. When the
NCERT introduces these text-books
these must be available in time to the
different educational authorities of the
States to enablie them to have them
iranslated in regional languages. In
view of this, these text-books must be
made available as early as possible.
May I know from the hon. Minister,
what steps he proposes to take now as
also in future to see that these text-
books are made available to the
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different States in time to enable them
to have them translated in regional
languages?

DR. PRATAP CHANDRA CHUN-
DER: As far as 1 know, most of the
States have got their separate Text-
Book Committees and sometimes they
accept these text-books published by
the NCERT and sometimes, they have
their own individual patterns. All
these prob’ems can be taken up a: the
Education Ministers’ Conference.
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AN HON. MEMBER: Will the hon.
Minister kindly tell us as to when the
Review Committee will submit their
repor: or as usual, they will take years
and vears? Has gny time limit Lkeen
fixed for them to submit their report?

DR. PRATAP CHANDRA CHUN-
DER: I have already stated—perhaps
the hon. Member was not here—that
the Review Committee will submit its:
report within three months.

MR. SPEAKER:
discussion on this
papers to be laid.

We had enough
question. Now





